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'have been obtained. That is about 
Rs. 44 lakhs and the balance foreign 
exchange required is a very little 
amount and it will also be released. 

Shri J. P. Jyotishl: May I know 
whether there is any disagreement 
between the Government of Madhya 
Pradesh and the Government of 
Uttar Pradesh regarding the distribu-
tion at electricity? 

Mr. Speaker: That has Rlso been 
answered. 

Shri Sheo Naraill: May know 
-what was the estimate in 1958 and 
'what is the estimate now? 

Mr. Speaker: That has also been 
answered. 

Shrl Bade: Sir, there is my request. 
In the first. place, he said that Madhya 
Pradesh is not considered at all. In 
another place, he said that Madhya 
Pradesh is entitled to have some quota 
at the power. I want to ask whether 
the Madhya Pradesh has got more 
power according to his statement? 

Mr. Speaker: He has said that 
Madhya Pradesh was not a particI-
pant in that. N ow a representation 
'has been made and it would be con-
sidered it something can be given to 

-Mr. Bade. 

Coal Transport 

+ r Shri M. L. Dwlvedi: 

~ 
Shri S. C. Samanta: 

.665. Shr~ SubOdh Hansda: 
Shrl B. K. Das: 

I Shri S. M. Banerjee: 
L Shrl Daji: 

Will the Minister of Finance be 
pleased to refer to the reply given to 
Starred Question No. 376 on the 29th 
August, 1963 and state: 

(a) whether the team of foreign 
consultants has submitted its report 
about the coal transport problem in 
India; 

(b) if so, the main suggestion! m-ade 
in the report; and 

(c) it not, the reasons tor delay? 

The Deputy Minister in the Minis-
try of Finance (Shrimatl Tarkeshwarl 
Sinha): (a). The team has submitted 
an interim report. 

(b) The main suggestions m-ade in 
the report 'are laid on the Table. 
[P"ced in Library. See No. LT-2189/ 
63]. 

(c) Does not arise. 
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Shri Daji: What steps have been 
taken to ensure that the default of 
the railways, whiCh has been pointed 
out as one of the major factors con-
tributing to the bottle-necks in coal 
transport, is remedied in a very short 
time and the bottle-neck is removed? 

The MiBister of Finance (Shri T. 
T. KrishDamacharl): I am afraid that 
the question has an implication that 
there is default on the part of the rail-
ways. It is not conceded. 
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Shrl Dajl: I seek your protection, 
Sir .....• 

Mr. Speaker: Order, order. I have 
called Shri Bhagwat Jha Azad now. 
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Shri Dajl: My submission is that 
the hon. Minister has taken shelter 
behind the use of the term 'default'. 
But, as tar as we learn one ot the 
causes pointed out by the team is-
we may not USe the word 'detault', 
but We may USe the word 'shortage' 
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-shortage of railway wagons. and 
rolling-stock; that has been said to 
be one Of the premier reasons for 
bottle-neck in coed transport. Could 
the hon. Minister enlighten us as to 
the immediate steps that are being 
taken to ensure that this bottle-neck 
is removed? The hon. Minister has 
taken exception to the use of the 
word 'default' and he says that there 
il no . default. Let him answer at 
least this question. 

Mr. Speaker: The hon. Member 
had used the word 'default'. The 
answer is that there is no default 
and the presumption of the hon. 
Member is wrong Now he has modi-
fied the question' and 'says that if 
there is no default then there may 
be shortage. That would be a fresh 
question altogether. 
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Anti-Fraud Squad 

+ 
*6_lt Shrimatl Savitri Nigam: 

Shri Maheswar Naik: 

Will the Minister of Financl' be 
pleased to state: 

('a) whether it is a fact that Govern-
ment are contemplating the setting up 
of a high-power anti-fraud squad to 

check and penalise eeonom'c olIenees 
in the Corporate Sector; and 

(b). if so, when the proposal is likely 
to be pu t into effect? 

The Minister Of Planning (Shri B. 
R. Bhagat): (a) and (b) The quc:;-
tion Of widening the SCOPe elf work of 
t~e enforcement maff under the Minis_ 
try of Finance and of strengthening 
that staff to COPe with the increased 
work is under consideration, It is how_ 
ever not possible to state precisely 
when the reorganised arrangement will 
be given effect to. 

Shrimati Savitri Nigam: Mav 
know the names of the member; of 
this committee whiCh is going to give 
its final decisions? 

Shri B. R. Bhagat: It is done bv the 
Department, hy the officers conce"rned. 
and finally, the Finance Minister will 
take a decision on this. 

Shrimati Savitri Nigam: May I know 
in what way this committee is intend-
ed to strengthen this whole unit, and 
in what way it is going to make it 
more aIld more effective? 

Shri B. R. Bhagat: This is being done 
by the Ministry. There is no oommit-
tee, 

Shri Kapur Singh: May I know 
whether Government have made III 
proper examination of the merits and 
demerits of the question of in-built 
checks versus exterior controls, and if 
so, whether they will give a second 
look to this innovation of squad ins-
pections of Government offices? 

The Mlinister or Finance (Shri T. 
T. Krishnamachari): I could not 
catch the question. 

Mr. Speaker: I could not under-
stand it. I must confess that. 

Slhrl Kapur Singh: I am 'V'6Y 
sorry. I Shall try to make myself 
clearer. HaVe Government examined 
whether in administration in-built 
checks are more effective or sporadic 
exterior controls are more effective, 
and if they have, will they give a 
second look to this innovation of out-
sider squads swooping on offices? Is 
the question clear now? 




